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badeshwar S ingh &g
ari Jagdish Singh, ¢
Shastri Nagar, Kanpur
a® Superwisor-B(T) in
Factory, Ranpur,

son of

at present posted and worked
the Office of Ordnance
o« oBetiticner

Versus
1. The Union of India through the Sectetary,
Ministry of Defence, New Delnhi,
2. The General Manager,Ordnance !'actoAy, Kaipi Roag,
Kanpur, : :
3. The Secretary, Ordnance Factory Boar& A/NG),
10-A Anckiand Road, CRlcutta, ««+.Respondents,

3,5.2000

Hon'ble Mr.S.KJI.NWaqvi,J.
Hon'ble Mr.M.P.Singh,A. M,

v None for the applic
for the respondents,

2. perusal of fhe
on behalf of the ap
dates Wt but for

M

ant Sri Amit Sthalekar coumsel

s
shows that no one has &ppeared

| gt severdl
hppedrs that

‘..e applicant is no

3. A copy of this
A No, 339/93 which

ozddja: may be pla
is 8120 being tal

n the matter and

the O.A. The (CA No.uo/? is 8150 disn
same ground, \

Sd/-A M.
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